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The Minister of Finance (Shri C. D.
Deshmukh): The extra amount of
rupees spent on the various items men-
tioned by the hon. Member due to the
devaluation of the rupee cannot be
calculated because the variation in the
rupee value of imports was caused not
only by the change in the exchange
rate of rupee but also by various ott;er
causes like fluctuations in foreign
prices, variations in our import re-
quirements, availability of supplies in
foreign countries and the foreign ex-
¢hange resources limiting the value oi
permissible imports.

FoREIGN FIRMs

*732. Shri A, K. Gopalan: (a) Will
the Minister of Finance be pleased to
state the number of foreign firms
which were previously incorporated
outside India (country-wise) and have
since Partition got them incorporated
in India with rupee capital?

(b) What is the total authorised
and paid up capital for such firms?

(c) How many of such firms have
joined partnership  with Indian
businessmen?

(d) How is the total authorised
capital of such firms divided into
various industries?

The Minister of Finance (8hri C. D.
Deshmukh): (a) to (d). A statement
giving the information required is laid
on the Table of the House. [See Ap-
pendix IV, annexure No. 17]

GOVERNMENT HARNESS AND SADDLERY
FACTORY

*133. Shri A. K. Gopalan: Will the
inister of Def be pleased to

state:

(a) whether proposals are being
considered or have been finalised
for the closure of the Government
Harness and Saddlery Factory, Para-
chute Factory and all Arms
Factory at Kanpur;

(b) whether the Government ot
India have considered the question of
converting these factories for pro-
duction of civilian goods if not, why
not; and

(c) whether the reports of the re-
organising committee on this subject
will be laid on the Table?

The Minister of Defence (Shri
Gopalaswami): (a) No, but in the pro-
cess of the general economic review
of items of defence expenditure, Gov-
ernment is examining, inter alia, the
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justification for-maintaining in their
existing for‘m the several defence in-
stallations including ordnance and
clothing factories. This examination
is a routine matter and is made
periodirel'y in a general way, but not
with reference to any particuiar ins-
tallations.

(b) The question has mnot been
considered as the factories are pro-
ducing equipment required by the
Defence Services. To the extent that
they have capacity surplus to immcdi-
ate defence requirements, they are al-
ready being used for production of
goods required by civilian indentors.

(c) Presumably the hon. Member is
referring to the report of a department-
al committee. If so, it is not intended
to place -the report on the Table of
the House.

IMPROVEMENT or EDUCATION IN THR
ANDAMAN AND NICOBAR ISLANDS

*734. Bishop Richardson:: Will the
Minister of Educatien be plensed to
state what steps are being taken to
improve the standard of education in
the Andaman and Nicobar Islands?

The Parliamentary Secretary to the
Minister of Education and NWataral
Resources and Sclemtific Research
(Shri K. D. Malaviya): 1In 1951, an
officer was deputed to Andamans to
prepare a plan for the development of
educational facilities and the report
of the officer is now under considera-
‘jon. A provision of Rs. 35,000 has
been made in the current year’s
bidget for making a beginning.

ORDNANCE FACTORIES EMPLOYEES

143. Shri S. N. Das: Will the Minis-
ter of Defence be pleased to state:

(a) whether the Committee of En-
quiry set up to examine the present
day scales of pay of civilian personnel
employed in Ordnance Factories and to
suggest ways and means for the im-
plementation of the Central Pay Com-
mission’s recommendation, has sub-
mitted its report:

(b) if so, whether Government have
considered the report and taken any
decision in the matter; and

(c) if not, how long it will take to
come to any decision in the matter?

The Minister of Defence (Stri
Gopalaswami): (a) No.

(b) Does not arise
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(c) The Committee was asked to
submit its report by the end of May,
1952. For inavoidable Teasons the
work has been held up. The Com-
mittee has been asked to expedite and
submit its report with the least possi-
ble delay.

TECHNICA'. ASSISTANCE SCHEMES

144. Shri !evatia: Will the Minister
of Fimance he pleased to state:

(a) what zre the various schemes of
technical ass.stance under which India
has secured cr can secure technical aid
from abroad and also get Indian tech-
nicians trained abroad;

(b) whether private industries have
been informed of the facilities offered
under these various schemes; .

(c) whether applications have been
received from private industries and.
if so, how many;

(d) whether ‘Government process
these a‘pphczﬁous before forwarding
India’s requi: ements to the authorities
'concerned

(e)’ ‘how many applications trom
private industries and h
respect of Gavernment cxa.l.s have
been forwarded; and

(f) how many industries have re-
ceived or are likely to receive actual
assistance under the various schemes?

11 JUNE 1952

Written Answers 806

The Minister of Finance (Shri C. D.
Deshmukh): (a) The various schemes
under which India has secured and is
securing technical assistance from
abroad. including trainee facilities,
are:—

(i) The technical assistance schemes
of the United Nations and its specialis-
ed agencies;

(ii) The Technical Co-operation
Scheme under the Colombo ‘Plan;

(iii) The Point Four Programme of
.he United States. of America; and

(iv) The Ford Foundation Scheme
of technical assistance.

(b) Yes Sir

'{c) Yes, Sir. The total number of
applications received from the private
sector 'so far for experts as well as
trainee facilities is ‘178.

(d) Yes, Sir.
(e) 102 requests for experts ‘and

trainee facilities from the private
sector and 504 similar requests for ‘he

‘Government sector have been forward-
ed.

{f) The requests from the private
sector ate still under consideration
except that in one caSe training facili-
ties were secured under the Point
Four Prégramme.





